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SECTION X'V

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

CIVIL APPEAL NO. 1725 OF 2001
CAPTAI N SUBE SI NGH & ORS.
APPELLANT (S)

VERSUS
LT. GOVERNOR OF DELH & ORS.
RESPONDENT ( S)
(For Further Hearing)

Date : 16/04/ 2004
Thi s Appeal (s) was/were listed for hearing today.

CORAM :
HON BLE MR, JUSTICE R C. LAHOTI
HON BLE MR JUSTI CE B. N. SRI KRI SHNA
HON BLE MR JUSTICE G P. MATHUR

For Appellant (s)Ms. Rani Chhabra, Adv.
Ms. Sudha Pal, Adv.

For Respondent (s)M. Mikul Rohtagi, ASG (NP)
M. N N Goswami, Sr. Adv.
M. S. Wasim A, Qadri, Adv.
Ms. Anil Katiyar, Adv.
Vs

A. Subhashini, Adv.

UPON hearing counsel, the Court nade the follow ng
ORDER
In conpliance with the order dated 12.3.2004, an additional affidavit sworn in by M. Rajiv Ta
| war, Secretary-cum Commi ssioner, STA has been filed on 13.4.2004 which is taken on record. M
r. P.C. Jain, Secretary, STA is present in person. W have sought for necessary clarification
s fromhim which he has provided.
Additionally, heard the | earned counsel for the parties.
Judgnent is already reserved.

(AJAY KR JAIN)
COURT MASTER
(RADHA R BHATI A)
COURT MASTER
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